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1/2064/2022-CERC] 
Ministry of Power [Amendment in Notification No. S.O. 481(E); Noti. No. S.O. 1684(E)] 
Ministry of Textiles [Fixation of maximum factory price for Jute Bags; Noti. No. S.O. 1683(E)] 
Reserve Bank of India [Press Release: 2025-2026/63] 
Reserve Bank of India [Press Release: 2025-2026/75] 
Reserve Bank of India [Press Release: 2025-2026/96] 
Reserve Bank of India [RBI/2025-26/25] 
Securities and Exchange Board of India [SEBI/HO/AFD/AFD-POD-3/P/CIR/2025/52] 
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-PoD-1/P/CIR/2025/54] 
Securities and Exchange Board of India [SEBI/HO/IMD/IMD-RAC/P/CIR/2025/54] 
Securities and Exchange Board of India [PR No. 21/2025] 
Securities and Exchange Board of India [PR No. 22/2025] 
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State Act   [6] 

Bombay Primary Education Act, 1947 
Assistant Education Inspector, Class III (Assistant Education Inspector Aptitude Test (AEIAT)) 

Rules, 2025 
Haryana Honourable Disposal of Dead Body Act, 2025 
Haryana Registration and Regulation of Travel Agents Act, 2025 
Haryana Prevention of Public Gambling Act, 2025 
Haryana Contractual Employees (Security of Service) Act, 2024 

  
State Rules   [13] 

Chhattisgarh Goods and Services Tax (Amendment) Rules, 2025 
“Chief Electrical Inspector” Recruitment Rules, 2024 
House Father/House Mother/Matron Recruitment Rules, 2023 
Goa Media Representatives Accreditation Rules, 2025 
Goa Building and Other Construction Workers&apos; Welfare Board (terms and conditions of 

appointment of the Secretary and the other officers and employees of the Board) Rules, 2025 
Jamadar, Class-III, in the Directorate of Prohibition and Excise (Pre-service training and Post-training 

examination) Rules, 2025 
Sub-Inspector, Class-III, in the Directorate of Prohibition and Excise (Pre-service training and Post-

training examination) Rules, 2025 
Inspector, Class-III, in the Directorate of Prohibition and Excise (Pre-service training and Post-

training examination) Rules, 2025 
Assistant Education Inspector, Class III (Assistant Education Inspector Aptitude Test (AEIAT)) 

Rules, 2025 
Gujarat Panchayats Financial Accounts and Budget (Amendment) Rules, 2025 
Constable, Class-III, in the Directorate of Prohibition and Excise (Pre-service training and Post-

training examination) Rules, 2025 
Ladakh Administration, Director Health Services in the Ladakh Health and Medical Education 

Department Recruitment Rules, 2025 
Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023 
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